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SHRI RAVINDRA VARMA: We will
certainly advise the State Governments
to improve the efficiency of their

machinery.
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THE MINISTER OF STATE IN THE
MINISTRY OF LABOUR AND PAR-
LIAMENTARY AFFAIRS (DR. RAM
KIRPAL SINHA): Sir, this scheme has
been enforced after 1971 or 1972. Seo.
there is no question of getting com-

plaints for the last 10 years or so.

Report on Medical Treatment of Lok

Nayak J. P. Narayan during
Emergency

+
*342. SHRI LAXMI NARAIN
NAYAK:

SHRDI HARI VISHNU
KAMATH:

Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to

state:

(a) whether the Commission of in-
Nagsppa
Alva as its Chairman to probe into
the inadequacy of medical treatment
provided for Loknayak Jayaprakash
Narayan during his detention in 1975
under MISA in the P. G. I. Chandi-

quiry appointed with Dr.

garh, has submitted its final report;

(b) if so, whether it will be laid
on the Table together with a memo-
randum of action taken by Govern-

ment thereon; and

(c) if not, reasons therefor?

Farera s afcare wEegrer wat (s ofe
) (F) Y, @1 wfw foR gmm
T ¥ 9@ & AEIT A 17 @A, 1979 wY
| qa 2 far

() WX (7)., @ s A 95d

PHALGUNA 24, 1900 (SAKA)

Oral Answers 6

Tgz Wik § 9 wonta fateer @

® FTTT WY UFH ST WTGNT Eo ATTTAT WeaT &Y
mmﬁ‘trfzagm a1, I 17 FEL, 1979

qut;wtrm'rrrw‘tag”r'rfeﬁﬁma L 1d
o FEU MO Fa T AT FF A1 @ E ?

Ciol 8]

A W AT AT O T WAT HEET WY JTIH
%ﬁrﬁmmwﬁi\wﬁwm

wear 7 TAET fear 7 wmr w@Ey g@wyw S99
wwEd 1w feamadt, fagiR ag &qfar
wiferr ¥Y fe agy

SHRI KANWAR LAL GUPTA: I
have asked two parts. One part is, is
it a fact that the documents have been
destroyed, changed and tampered with?
If yes, what action will you take

against those who did this?
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SHRI KANWAR LAL GUPTA: [ am
not asking abcut the Commission at

all. My question is, are you aware of
this fact?

SHRI VINODBHAI B. SHETH: The
reason given by the Minister that he
has resigned on personal grounds is
fishy. Chairman of 13 public sector
undertakings have resigned on personal
grounds. Mr. Nayak asked the Minis-
ter the real grounds for the resigna-
tion of Dr. Alva. Will the Minister let-
us know what is the present condition
of Jayaprakash? I would like to know
whether he keeps himself aware of ‘he
health condition of JP?

MR. SPEAKER: That does not arise
from the question.

SHRI ASOKE KRISHNA DUTT: I
am sorry to note the light manner in
which this very important and serious
matter is being discussed. Times with-
cut number, this House has discussed
this issue. This Commission was ap-
pointed by the Government and Dr.
Alva has resigned from the Chairman-
ship. The hon. Health Minister has
just now said that he has resigned
due {o personal reasons. But this is a
matter in which we must go deeper.
We must have a clear statement from
the Health Minister giving the specific
reasons that have been mentioned by
Dr. Alva. Our information is that he
had to resign because the procedural
manner in which this Commissicn was
conducted was totally disliked by him
and because he could not properly
probe into the matter. A mere state-
ment that he resigned for personal
reasons is not appropriate. I would
request the Minister through you to
give us specific reasons as to why Dr.
Alva has resigned. What has been
dene by the Government after his re-

signation to pursue this very important
issue?

SHRI RABI RAY: As I have said
earlier, he has rvesigned on personal
grounds. There are no other reasons
for his resignation Except reiterating
that, I hsnve nothing more to say.
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SHRI ASOKE KRISHNA DUTT: He
did not answer th- second part of my
question. What has been done by the
Government after his resignation?

SHRI RABI RAY: I have already
said that the next decision of the Gov-
ernment will be made known to the
House.

SHRI ASOKE
How soon?

KRISHNA DUTT:

SHRI RABI RAY: Very soon.

SHRI ANNASAHEB GOTKHINDE:
This is one more infructucus attempt
of appointing Commissions of Inquiry
by the Government. I would like to
know how much expenditure has neen
incurred by the Government on this
Commission of Tnquiry so far and
whether he is going tc appoint another
infructuous Commission again for this.

SHRI RABI RAY. To reply to the
first part of the question, I want
notice.
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SHRI VASANT SATHE: So much
dust was raised in the country about
the health of Loknayak. (Interrup-
tions) For the first time, we are
getting such a liberal opportunity to
ask questions, I would like to know
whether, from the enquiry made by
the Commission till the date of his
resignation, any material has come
before the Commission to substantiate
the allegations made for which the
Commission was appointed.

SHRI RABI RAY: I have already
informed the House that Dr. Alva sub-
mitted his interim Report and resign-
ed. What steps Government would
take after the resignation is under
consideration? The Government is not
intending to put the Interim Report
on the Table of the House. Govern-

ment’s decision will be made knewn to
the parliament.

SHRI NANASAHIB BONDE: From
the answer of the Hon. Minister it
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seéins Dr. Alva resigned because of
personal reasons. We are getting all
the more doubtful about it. What are
the personal reasons? Is it because of
illness or because of some difficulties
in his family? Some grounds must
have been mentioned by him. Ycu are
not prepared to tell us what specific
grounds he has given: why this hesi-
iation to answer this question? It
creates doubts in our mind about the
whole proplem. I want the Minister
to tell us specifically what are the

reasons that made him resign.

SHRI RABI RAY: Personal reasons
are persor:al. He has writlen that he
hus resigned on personal grcunds.

SHR1 SHAMBHU NATH CHATUR-
VEDI: Why is so much time being
taken? Already there is a suspicion
that records have been tampered wilth:
so why give more time for tampering
with the evidence thal already exists?
Why is an immediate decision not taken
to put somebody else in the place of
Dr. Alva?

SHRI RABI RAY. As and when Gov-
ernment decides I will come before
parliament. ,

SHRI R. K. MHALGI: May I know
from the Hen. Minister whether he
himself is satisfied with the reasons
given by the Doctor?

MR. SPEAKER: It is not for him.

SHRI R. K. MHALGI: In the capa-
city of a Minister whether he is satis-
fied with the reasons given by the
Doctor is what T want to know.
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SHRI K. S. CHAVDA: Is it a fact
that he found himself incompetent to
hold the enquiry because in practice ne
is more in politics than in medicine—
he was an active Member of the Janata
Party—sc that he could not hold an
impartial enquiry, and that is the
reason why he resigned?

SHRI RABI RAY: I do not agree
with the Member’s contention.

Cancellation of Trains

*343. SHRI KANWAR LAL GUPTA:
Will the Minister of RAILWAYS be
pleased to state:

(a) how many trains were cancel-
led and for how much period in the
last 4 months on account of shortage

of coal,

(b) are Government aware of the
fact that Coal India Limited has re-
peatedly said that there is no short-
age of coal but shorlage of wagons;

(¢) if so, what is his reaction ithere-
to;

(d) what specific steps have been
taken by Government to see that the
wagons reach in time for loading

coal; and

(e) when all the cancelled trains

will be restored?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI
SHEO NARAIN): (a) to (e). A state-
ment is laid on the able of the House.





